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elect one member of R.jya Sabha 
in accordance with the system of 
proportional representation by means 
of the single tranoferable vote to 
the Commiuee on the Welfare (If 
Scheduled Castes and Scheduled 
Tribes in the vacancy Cd used by the 
resignation of Sbri B.D. Khobaragacle 
from the Committee and do 
communicate to this House the 
nante of the member so elected by 
Rajya Sabha to the Committee." 

The mOlioll was adopted. 

HUSINESS ADVISORY COMMITTEE 
l'OBTY-}'IFTH BE PORT 

THE MINISTER 
MENTARY AFFAIRS, 
AND TRANSPORT 
RAMAIAH) :  I move: 

OF I'ARLlA-
AND SHIPPING 
(SHRI RAGHU 

'"That this Hou.e do agree with the 
Forty-fifth Report. of the Business 
Advisory Committee presented to 
the House on the Sth March, 1970." 

MR. SPEAKER: The quesetion is : 

.. That this House do agree  with the 
Forty-lift h Report of lhe Business 
Advisory Committee presrnted to 
the House on the Sth March,1970." 

The mol/Oil "' .... adopted. 

12.37 brl. 

HARYANA AND PUNJAB AGRICUL-
TURAL UNIVERSITIES BILL· 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE) :  I bel to move for leave to in-
troduce a Bill to provide for tbe establiab-
ment of tWO independent Alricullural Uni-
versities in place of the Punjab Alricul-
aur,,1 University constituted by tbe Punjab 
Aarlculuual Utlivenity Act, 1961, and for 

mattres cosequential on, or conaected with. 
the e'tab!ishment of those independent 
Agriculrur.Ii Universities. 

SHRI SHIVA CHANDRA JHA (Madhu. 
bani) : On a pnlnt order, Sir ...... 

MR. SPEAKER: Will you please sit 
down? 

SHRI SHIVA CHANDRA JHA :  I want 
to oppose it. 

MR. SPEAKER : Why do you think 
I am going to disallow you. The proce-
dure is that the Minister moves the motion 
and I bave to say, tbe motion moved. 

Mo tion moved : 

"That the leave be granted to intro-
duce a Bill to provide for the esta-
blishment of two independent Alri-
cultural Universities in place of tbe 
Punjab Allricultural Univenity COD-
stituted hy the Punjab Agricultural 
University Act, 1961, and for matton 
consequential on, or connected with 
the estlablishment of tbose indepea-
dent Agricultural UniversitIOll." 
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